IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

No.|Applicant

Date :

11.02.2025

Case No.

Notified
Court amount

to be

paid

Rejec

Status

S.DASH, MD.MOKIM

1 |H. X. BHOL 111156/2025(11.02.2025 |CRLA/1010/2024 | v
2 [KISTIsH 111171/2025(11.02.2025 |WP(C)/3682/2025 |1o | c |
3 |T K NAYAK 111175/2025(11.02.2025 |WP(C)/3202/2025 |10 | c |
4 |s pas 111176/202511.02.2025 |WP(C)/2038/2025 |10 | c |
5 |D BISWAL 111177/2025(11.02.2025 |WP(C)/3608/2025 |10 | c |
6 |MANORANJAN NAYAK|11184/2025|11.02.2025 |CONTC/4657/2024 (|10 | c |
7 |s CH DASH 111198/2025(11.02.2025 |CONTC/4175/2024 |10 | c |
'8 |D BISWAL 111199/202511.02.2025 |CONTC/4549/2024 |10 | c |
9 |D BISWAL 111200/2025(11.02.2025 |CONTC/5458/2024 |10 | c |
10 |P K JENA 111201/2025(11.02.2025 |CONTC/4358/2024 |10 | c |
‘11 ‘é;igg KUMAR ‘11202/2025‘11.02.2025 TRP (C) /370/2023 ‘10 ‘ ‘c ‘
12 |P K JENA 111203/2025(11.02.2025 |WP(C)/17809/2013 |7 | v
13 |P BASTIA 111205/202511.02.2025 |CMP/1408/2024 |7 | R
14 |S.BISWAL 111206/2025(11.02.2025 |[WP(C)/15773/2023 |10 | c |
15 |S.BISWAL 111207/2025(11.02.2025 |[WP(C)/15777/2023 |10 | c |
16 |S.BISWAL 111208/2025(11.02.2025 |[WP(C)/21577/2023 [10 | c |
17 |P BASTIA 111210/2025(11.02.2025 |WP(C)/26202/2024 |7 | CH
18 |S.BISWAL 111211/2025(11.02.2025 |WP(C)/21573/2023 |10 | c |
19 |p BASTIA 111212/2025(11.02.2025 |[CMP/1483/2024 |7 | CE
20 |s BISWAL 111214/2025(11.02.2025 |WP(C)/28295/2023 [10 | c |
21 |P K PARIDA 111215/2025(11.02.2025 |CRMC/6144/2001 |7 | o
22 |T BAG 111216/2025(11.02.2025 |WA/2393/2024 0 | c |
23 |A SAHOO 111217/2025(11.02.2025 |CMP/1459/2023 |7 | o
24 |A SAHOO 111218/2025(11.02.2025 |CONTC/5434/2024 |7 | o
25 |S BISWAL 111219/2025(11.02.2025 |WP(C)/27096/2024 |10 | c |
26 |R K BARIK 111220/2025(11.02.2025 |WP(C)/26660/2024 |7 | S
27 |s BISWAL 111223/2025(11.02.2025 |[WP(C)/24438/2023 |10 | c |
28 |s BISWAL 111225/2025(11.02.2025 |[WP(C)/34927/2023 [10 | c |
|SURESH KUMAR '
PANDA, M/S.
29 |B.B.NANDA, 11229/2025|11.02.2025 BLAPL/10999/2022 |10 C
G.MOHANTY,




30 [B.DAS 111235/2025(11.02.2025 |CRLREV/689/2024 |10 | c |
31 |R N PANDA 111239/2025(|11.02.2025 |ABLAPL/13156/2024 |7 | o
32 [P BASTIA 111242/2025(|11.02.2025 |[RVWPET/268/2023 |7 | v
33 B SAMAL 111243/2025(11.02.2025 |WPC(OA)/478/2002 |7 | R
34 |GITANJALI PATRA [11244/2025[11.02.2025 |RPFAM/255/2024 (10 | c |
35 |D SWAIN 111245/2025|11.02.2025 |CRLA/558/2012 |7 | v
36 |P C DaS 111247/2025(11.02.2025 |[WP(C) /28021/2019 |7 | R
137 |M SAHOO 111249/2025(11.02.2025 |WP(C)/20226/2010 |7 | u |
38 |A K MOHANTY 111250/2025(11.02.2025 |0JC/2909/2002 |7 | u |
39 |D SWAIN 111253/2025(11.02.2025 |CRLA/558/2012 |7 | v
40 |U.K.CHHOTRAY 111258/2025(11.02.2025 |CONTC/7783/2024 |10 | c |
41 |G K ROUT 111260/2025(11.02.2025 [BLAPL/5879/2024 |7 | .
42 |P K JENA 111267/2025(11.02.2025 |[FAO/44/2021 |7 | .
43 |B.BARIK 111268/2025(11.02.2025 |WP(C)/3392/2025 |10 | c |
44 |A K SAHU 111270/2025(11.02.2025 |[RPFAM/57/2024 |7 | .
145 |BD BISWAL 111273/2025(11.02.2025 |WP(C)/32683/2024 |10 | c |
46 |A K SAHU 111276/2025(11.02.2025 |[RPFAM/420/2023 |7 | CE
47 |M.R.ROUTRAY 111277/2025(11.02.2025 |[WP(C)/31516/2024 [10 | c |
148 |A K BHUYAN 111279/2025(11.02.2025 |WP(C)/13889/2017 |7 | S
149 |A K BHUYAN 111282/2025(11.02.2025 |WP(C)/13890/2017 |7 | S
50 |K C SAHOO 111284/2025(11.02.2025 |SA/325/1999 |7 | o
51 |[B P TANGA 111286/2025(11.02.2025 |CRLMC/1492/2023 |7 | S
52 |P MUDULI 111287/202511.02.2025 |WP(C)/3300/2025 |10 | c |
53 |S K PARIDA 111290/2025(11.02.2025 |WP(C)/24397/2012 |7 | S
54 |P s DAS 111292/2025(11.02.2025 |ABLAPL/7444/2024 |7 | S
55 |SK MOHANTY 111294/202511.02.2025 |WP(C)/37/2025 0 | c
56 |S SAMAL 111295/2025(11.02.2025 |RSA/99/2010 7 | v
57 |B.BARIK 111296/2025(11.02.2025 |[WP(C)/2872/2025 |10 | c |
58 |D K BEHERA 111298/2025(11.02.2025 |CONTC/426/2005 |7 | R
59 |D NAYAK 111300/2025(11.02.2025 [SA/112/1992 |7 | R
60 |D K BEHERA 111303/2025(11.02.2025 |WPC(OA)/1236/2017 |7 | R
61 |B.M.SARANGI 111304/2025(11.02.2025 |[WP(C)/3979/2025 |10 | c |
62 |GC BARIK 111305/2025(11.02.2025 |[WP(C)/3637/2025 [10 | c |
63 |D K BEHERA 111306/2025(11.02.2025 |WPC(OA)/1236/2017 |7 | R
64 |B.M.SARANGI 111307/202511.02.2025 |WP(C)/3903/2025 |10 | c |
65 |AK PANDA 111311/2025(11.02.2025 |WP(C)/3646/2025 |10 | c |
66 |LD PANDA 111312/2025(11.02.2025 |WP(C)/3627/2025 |10 | c |
67 |S K SAHU 111313/2025(11.02.2025 |WP(C)/10461/2023 |7 | o
68 |P S DAS 111315/2025(11.02.2025 |ABLAPL/10495/2024 |7 | o
69 |G PATRA 111316/2025(11.02.2025 |ABLAPL/905/2022 |7 | o
70 |S SAMAL 111318/2025(11.02.2025 |ABLAPL/1314/2025 |7 | o
71 |R K MOHAPATRA  |11319/2025]11.02.2025 |0JC/640/1998 |7 | o
72 |B.K.SWAIN 111320/2025(11.02.2025 |WP(C)/3601/2025 |10 | c |




73 |6 PaTRA 11321/2025(11.02.2025 [0JC/16486/1998 |7 ZhEn FROM

39.00,3*39
74 |G PATRA 11323/2025|11.02.2025 |0JC/16486/1998 7 document |U

in dms
75 |A.C.RATH 111324/2025(11.02.2025 |WP(C)/21723/2024 |10 | c |
76 |G PATRA 11325/2025(11.02.2025 [0JC/15033/1998 |7 ZDER FROM
77 |P PANDA 111326/2025(11.02.2025 |CRMC/1439/2002 |7 | u |
78 |P PANDA 111327/2025(11.02.2025 |CRLMC/2402/2003 |7 | v
79 |B MOHANTY 111329/2025(11.02.2025 |CMAPL/839/2023 |7 | v
180 |B MOHANTY 111330/2025(11.02.2025 |[CMAPL/840/2023 |7 | u |
81 |A K DAS 111331/2025(11.02.2025 |CONTC/5002/2024 |7 | .
82 |S DASH 111332/2025(11.02.2025 |WP(C)/38723/2021 |7 | .
83 |K SAHOO 111333/2025(11.02.2025 |WP(C)/22318/2024 |7 | .
84 |K SRHOO 111334/2025(11.02.2025 |MATA/45/2013 |7 | .
185 |G MALLICK 111335/2025(11.02.2025 |[ELPET/30/2024 7 | CE
86 |R K BARIK 111336/2025(11.02.2025 |WP(C)/32578/2022 |7 | o
87 |S DASH 111337/2025(11.02.2025 |CRLMP/2051/2023 |7 | S
188 |K C PANDA 111338/2025(11.02.2025 |0JC/770/1976 |7 | o
189 |K N SAHOO 111347/2025(11.02.2025 |TRP(C)/41/2023 |10 | c |
190 |T SWAIN 111353/2025(11.02.2025 |[WP(C)/527/2025 |10 | c |
91 |T SWAIN 111354/2025(11.02.2025 |[WP(C)/528/2025 |10 | c |
92 |K C PANDA 111357/2025(11.02.2025 |CONTC/6042/2024 |10 | c
193 |N PANDA 111359/2025(11.02.2025 |CONTC/7978/2024 |10 | c
94 |K PARIDA 111360/2025(11.02.2025 |CONTC/6021/2024 |10 | c
95 |R K MAHABHOI 111368/2025(11.02.2025 |WP(C)/3446/2025 |7 | v
96 |R K MAHABHOI 111369/2025(11.02.2025 |[WP(C)/3443/2025 |7 | U
97 |R K MAHABHOI 111370/2025(11.02.2025 |WP(C)/3441/2025 |7 | R
98 |R K MAHABHOI 111372/2025(11.02.2025 |WP(C)/3427/2025 |7 | R
99 |R K MAHABHOI 111373/2025(11.02.2025 |WP(C)/3419/2025 |7 | R
100 R K MAHABHOI 111374/2025(11.02.2025 |WP(C)/3417/2025 |7 | R
101 R K MAHABHOI 111375/2025(11.02.2025 |WP(C)/3449/2025 |7 | I
102 R K MAHABHOI 111376/2025(11.02.2025 |WP(C)/3453/2025 |7 | R
103 R K MAHABHOI 111377/2025(11.02.2025 |WP(C)/3455/2025 |7 | R
104 R K MAHABHOI 111378/2025(11.02.2025 |WP(C)/3456/2025 |7 | R
105 |R K MAHABHOI 111380/2025(11.02.2025 |WP(C)/3461/2025 |7 | o
106 |R K MAHABHOI 111381/2025(11.02.2025 |WP(C)/3385/2025 |7 | o
107 |R K MAHABHOI 111382/2025(11.02.2025 |WP(C)/3380/2025 |7 | o
108 |R K MAHABHOI 111383/2025(11.02.2025 |[WP(C)/3371/2025 |7 | o
109 |R K MAHABHOI 111384/2025(11.02.2025 |WP(C)/3424/2025 |7 | o
110 |R K MAHABHOI 111385/2025(11.02.2025 |WP(C)/3416/2025 |7 | o
111 |R K MAHABHOI 111386/2025(11.02.2025 |WP(C)/3395/2025 |7 | o
112 |L K NAYAK 111388/202511.02.2025 |WP(C)/25494/2024 |10 | c |
113 |L K NAYAK 111391/2025(11.02.2025 |WP(C)/29138/2024 |10 | c |




1114 |[S K SWAIN 111392/2025(11.02.2025 |[WP(C)/35863/2022 [10 | c |
1115 [P K SWAIN 111394/2025(11.02.2025 |[WP(C)/35863/2022 [10 | c |
116 B R SENAPATI 111399/2025(11.02.2025 |WP(C)/7822/2024 |10 | c |
117 |S K MOHANTY 111400/2025(11.02.2025 |[WP(C)/3398/2025 [10 | c |
118 |[P K MOHANTY 111402/2025(11.02.2025 |WP(C)/2849/2025 |10 | c |
119 M MISHRA 111403/2025(11.02.2025 |[WP(C)/2640/2025 [10 | c |
120 [P K MOHANTY 111405/2025(11.02.2025 |WP(C)/1196/2025 |10 | c |
‘121 [RRASH CHANDRA ‘11406/2025‘11.02.2025 WP (C) /2470/2025 ‘10 ‘ ‘c ‘
122 [M KAR 111407/2025(11.02.2025 |[WP(C)/602/2025  [10 | c |
1123 M KAR 111408/2025(11.02.2025 |[WP(C)/600/2025  [10 | c |
124 |H K PATRA 111411/2025(11.02.2025 |[WP(C)/3710/2018 [10 | c |
125 [B K PATI 111412/2025(11.02.2025 |[CONTC/8385/2023 |10 | c |
126 D SAMAL 111415/2025(11.02.2025 |WP(C)/15503/2017 |10 | c |
127 |C. SAMAL 111420/2025(11.02.2025 |WP(C)/28116/2024 |10 | c |
128 B. K. DAS 111424/2025(11.02.2025 |WP(C)/3878/2025 |10 | c |
129 |G. R. PATRA 111426/2025(11.02.2025 |WP(C)/1940/2025 |10 | c |
1130 |N.ROUT 111434/2025(11.02.2025 |CONTC/5430/2024 |10 | c |
‘131 L TANANDA 11436/2025‘11.02.2025 CONTC/5441/2024 ’10 ‘ ‘c ‘
1132 |B BISWAL 111441/2025(11.02.2025 |CONTC/4853/2024 |10 | c |
1133 [B.SAMAL 111442/2025(11.02.2025 |CONTC/4299/2024 |10 | c |
134 |TAPAN SWAIN 111443/2025(11.02.2025 |CONTC/4426/2024 |10 | c |
1135 |[B.D.BISWAL 111444/2025(11.02.2025 |CONTC/5585/2024 |10 | c |
136 D K MOHANTY 111445/2025(11.02.2025 |CONTC/4539/2024 |10 | c |
1137 |T.SWAIN 111446/2025(11.02.2025 |CONTC/3388/2024 |10 | c |
1138 |B SAMAL 111448/2025(11.02.2025 |CONTC/4540/2024 |10 | c
1139 [M.R.SAHOO 111449/2025(11.02.2025 |CONTC/3981/2024 |10 | c
1140 [D K MOHANTY 111450/2025(|11.02.2025 |CONTC/4540/2024 |10 | c |
141 |MANORANJAN PADHI 11451/2025|11.02.2025 |CONTC/4560/2024 |10 | c |
142 |A K PANDA 111452/2025(11.02.2025 |CONTC/5627/2024 |10 | c |
143 Eiggi KOMAR 11454/2025(11.02.2025 |CONTC/4249/2024 |10 c

NIRANJAN LENKA,

H.K.
144 |MOHANTA,N.LENKA, [11455/2025|11.02.2025 |CONTC/4242/2024 |10 c

P.K. BARIK, S.

RANA, G. DASH
1145 |R CH ROUT 111457/2025(11.02.2025 |CONTC/4556/2024 |10 | c |
146 M M NAYAK 111458/2025(11.02.2025 |CONTC/4098/2024 |10 | c |
147 M.K.MOHAPATRA  |11459/2025|11.02.2025 |CONTC/4753/2024 (|10 | c |
1148 |S.DAS 111460/2025(11.02.2025 |CONTC/5440/2024 |10 | c
149 [DILLIP SAMAL 111461/2025(11.02.2025 |CONTC/4188/2024 |10 | c
1150 |R DAS 111462/2025(11.02.2025 |CONTC/5599/2024 |10 | c |
151 M R SAHOO 111463/202511.02.2025 |CONTC/4093/2024 |10 | c |




1152 M R SAHOO 111464/2025(11.02.2025 |CONTC/4095/2024 [10 | c
1153 |L D SAHU 111465/2025(11.02.2025 |[CMP/880/2023 0| c |
154 |A K JATI 111466/2025(11.02.2025 |CMP/451/2023 0 | c |
155 |[PRATIMA NAYAK  |11467/2025[11.02.2025 |BLAPL/697/2025 |10 | c |
1156 |G.D.MALLICK 111468/2025(11.02.2025 |[WP(C)/31786/2024 [10 | c |
1157 |A.DASH 111469/202511.02.2025 |WP(C)/3977/2025 |10 | c |
158 |A.K.ROUL 111470/2025(11.02.2025 |WP(C)/3867/2025 |10 | c |
1159 |A.K.ROUT 111471/2025(11.02.2025 |WP(C)/3865/2025 |10 | c |
160 |P.K.DASH 111472/2025(11.02.2025 |[CONTC/7598/2024 |10 | c |
1161 |B.C.PANDA 111473/2025(11.02.2025 |[WP(C)/3172/2025 |10 | c |
1162 |S SAHOO 111475/2025(11.02.2025 |FAO/450/2020 0 | c |
1163 |T.BAG 111481/2025(11.02.2025 |WP(C)/4031/2025 |10 | c |
164 |P.BEHERA 111482/2025(11.02.2025 |WP(C)/2347/2025 |10 | c |
1165 |D.D.MOHANTY 111484/2025(11.02.2025 |WP(C)/24018/2024 |10 | c |
166 R. K. DEHURY 111485/2025(11.02.2025 |FAO/336/2024 |7 | .
‘167 i ‘11488/2025‘11.02.2025 WP (C) /2200/2015 ’7 ‘ ‘U ‘
| | | Total 11457

NIC




